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The Minister of Education and
Natural Resonrces and Sclentific Re-
search (Maulana Azal): (a) Yes.

{b) and (c). A statement is laid
down on the Table of the House. [See
Appendix V, anoexure No. 41.]

N. C. C. Air SQUADRONS

¢1225. Shri D. C. Sharma: Will the
Minister of Defence be pleased %o
state:

(a) the number of Air Squadrons
attached to the N.C.C. at present;

(b) the names of the States in
which they are located:

(c) the number of tralnees under-
going training; and

(d) the methods employed for train-
ing them?

The Deputy Minister of Dcfence
(Sbri Satish Chamdra): (a) to (c). A
statement is laid on the Table of the
House. {See Appendix V, annexure
No. 42.)

(d) In the Senior Division, the
cadets are given training in Air Force
subjects—ground training for two years
and in the third year flying training
in civil Aying clubs. In the Junior
Division, besides dril), cadets are also
given training lo the principles of
flight, aircraft recognition and aero-
modelling.

ADMINISTRA‘I‘I\"E ROORGAYISATION IN
EYA PRADXB

Shri - Nageshwar Prasad
*1226. 8inba:
Shri B. D. Shestri:

{(a) Will the Minister of States be
pleased to state what are the saiient
features of the recoramendations
made by the officer deputed by the
Goverwmnent of India relatlng to re-
organisation of the admiuistrative
set-up in the State of Vindbya Pra-
desh?

(b) What would be the recurring
ond non-recurrlng expenditure in
oarrying out the proposals for re-
organisation?

The Ministey of Home Afairs and
States (Dr. Katju): (a) The salient
features of the recommendations made
by Shri P. S. Rau, ICS. the Special offi-
cer, are as follows:

(1) Revised scales of pay. as
obtaining under the Govern-
ment of Madhya Pradesh for
corresponding posts. were pro-
posed for the employees in
Vindhya Pradesh.

(2) The revised scales of pay were
given retrospective effect from
the 1st April 1950. Persons
to be retained in service were
selected after proper screen-
ing. Those found unsuitable
for permanent retention in
service and not fuifilling ed v
cational and other qualifica-
tions prescribed in Madhys
Pradesh for corresponding
posts were either retrenched
vur if centinued on service are
kept on their existing scales.

(3) While recommending revised
scales of pay, the principle
‘equal work, equal pay’ was
followed. For posts carrying
duties and responsibilities as
attached to similar posts in
Madhya Pradesh, correspond
ing Madhya Pradesh scales of
pay have been sanctioned.
Where, however, the responsi-
bilities attached to posts in
Vindhya Pradesh are less than
those attached to similar posts
in Madhya Pradesh, lower
scales of pay have been sanc-
tioned.

(4) Suggestions to Increase ihe
revenues of the State have
also been made.

(b) Annual recurring expenditure—
Rs. 9 lakhs.

Non-recurring expenditure—Rs. 27
lakhs.

ORGANISATION OF MINISTRIES

*1%227. Shri Negesbwar Prasad
Simha: (a) Will the Minister of
€inanee be pleased to state whether





